
CENTRAL ADMINISTRATIVE TRIBUNAL
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f

Wednesday, this 14th day of January, 2004

Hon'ble Shri Shanker Raju, Member(J)
Hon'ble Shri S.A.Singh, Member (A)

1. Association of Broadcastii'ig
Musicians (Regd,) thirougl'i
Sfiri Kailasl'i SI'iarma, Vice Presiderit,
S/o Sfiri H.K.Siiarma
R/o 91, Kishai'i Kurij , Laxmi Nagar,
New Del hii~110092-

2. Shri Nil"mala Day, Composer,
A IF? Broadcasting House,

Parliament Street, New Delhi~l.
3. Sliri Anoop Ghiosli, Insti'umiental ist,

S/o Late D.N.Goshi, R/o J~3/113, Kislian Ganj ,
Laxmi Nagar, Del hi i-110092.

4. Si"iri Br ij Bhiusl'ian Goswami,
S/o Ram Sharan Gupta, R/o R—117/A, Ramesh Parl\,
Laxmi Nagar, Del hi-110092.

^  -Applicants
(By Advocate': Sliri T .C . Aggarwal )

Versus

1. Shij-i, Pawan Chopra,
thie Secretary, Ministi'y of Iritorrnatiori & Broadcasting,
Shastri Bhiawan, New Delhi-1„

2. Shii'i Uday Sahiai, DDG(A)
Directorate General of All India Radio,
Akashivani Bliawan,

Parliarrient Sti'eet, New Del In—110001.

>  —Respondents

(By Advocate: Sliri M. K. Bhiar dwaj foi* Shiri A . K . Bhiardwaj )

;  ORDER (ORAL)
V

B\/„3hr^i Shan ke i2_Raiu_, Membe r_ilJX.

Having regard to tiie order passed by tlie respiodnents

directing to p^ay tlie arreal's of differerice of pay and

allowances to tlie applicarrts, tlie saixie may be disbursed

expedi tiously witl'i year wise deduction of incoiTie tax.

Nothiii'ig survives in thie CP, whiichi is accordingly disrriissed

n^tic^s are discharged. '

(''s. A« Sin^h) (Shanker Raju)
Mi(A) M(J)

/kdr/


